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ITEM NO.2               COURT NO.1               SECTION XI-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Miscellaneous Application No.231/2019 with IA 116213/2022 in SLP(C)
No. 6933/2007

(Arising out of impugned final judgment and order dated  10-07-2017
in SLP(C) No. No. 6933/2007 passed by the Supreme Court Of India)

MAHANADI COAL FIELDS LTD.  & ANR.                 Petitioner(s)

                                VERSUS

MATHIAS ORAM  & ORS.                              Respondent(s)

(For  IA No. 116213/2022 - CLARIFICATION/DIRECTION)
 
Date  :  14-10-2022  The  application(s)  was  called  on  for  hearing
today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE HEMANT GUPTA

Counsel for the parties 

Mr. Atmaram N.S. Nadkarni, Sr. Adv. 
Mr. Anish Kumar Gupta, AOR
Ms. Archana Preeti Gupta, Adv. 
Ms. Rita Gupta, Adv. 
Mr. Puneet Sheoran, Adv. 
Mr. Nisarg Choudhary, Adv. 
Mr. Rohit Singh, Adv. 

Mr. Tushar Mehta, SG
Mr. Madhvi Divan, ASG
Ms. Ruchi Kohli, Adv. 
Ms. Archana Pathak Dave, Adv. 
Ms. Madhvi Goradia, Adv. 
Ms. Nidhi Khanna, Adv. 
Ms. Swarupama Chaturvedi, Adv. 
Mr. A.K. Kaul, Adv. 
Mr. Anmol Chandran, Adv. 
Ms. Vishakha, Adv. 
Mr. Sughosh Subramanyam, Adv. 
Mr. G.S. Makker, AOR

                    Mr. Vishal Arun, AOR
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                    Mr. Shankar Divate, AOR

Mr. Prashant Bhushan, AOR
Ms. Neha Rathi, Adv. 
Mr. Kamal Kishore, Adv. 

                    Ms. Anindita Pujari, AOR

Mr. Ashok Panigrahi, AOR
Mr. Nabab Singh, Adv. 
Ms. Geetanjali Das Krishnan, Adv. 
Ms. Nikita Jaydevan, Adv. 

Mr. Jayant K. Sud, ASG
Ms. Priyanka Das, Adv. 
Mr. Abhishek Atrey, Adv. 
Mr. Sughosh Subramanyam, Adv. 
Mr. Pratyush Shrivastava, Adv. 

Mr. Jayant K. Sud, ASG
Mr. Kartik Jasra, Adv. 
Mr. Randeep Sachdeva, Adv. 

                    Mr. Gurmeet Singh Makker, AOR

Mr. Amiya Kumar Behera, Adv. 
                    Mr. Mudit Sharma, AOR

                    Mr. Arvind Kumar Sharma, AOR

                    Ms. Nandini Gidwaney, AOR

                    Mr. Jogy Scaria, AOR

                    Mr. Tejaswi Kumar Pradhan, AOR

                    Mr. Shibashish Misra, AOR

                    Ms. Rohini Musa, AOR

                    Mr. A. Venayagam Balan, AOR

                    Mr. R. Chandrachud, AOR

                    Mr. Prashant Bhushan, AOR

                    Mr. Aftab Ali Khan, AOR

                    Mr. Satya Mitra, AOR

                    Mr. Rahul Shyam Bhandari, AOR
Ms. Priya Dharshni, Adv. 
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          UPON hearing the counsel the Court made the following
                             O R D E R

List the application(s) on the day when the judgment in the

pending matter is pronounced. 

(SANJAY KUMAR-II)                               (VIRENDER SINGH)
ASTT. REGISTRAR-cum-PS                             BRANCH OFFICER
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